Central Administrative Tribunal
Jammu Bench, Jammu
Hearing through video conferencing

TA No. 61/90/2020
SWP No. 2586/10

Tuesday, this the 13" day of August, 2020

Hon’ble Dr. Bhagwan Sahai, Member (A)
Hon’ble Mr. Rakesh Sagar Jain, Member (J)

Mohd Ishaq S/o Sh. Misri R/o Mera Nagrota Tehsil & District
Rajouri Age 44 years

........................ Applicant
(Advocate: Ms. Surinder Kaur)

Versus

1. State of Jammu and Kashmir through Chief Secretary,
Government of J&K, Civil Secretariat, Jammu.

2. Commissioner/Secretary to Government, Technical
Education, Govt. of J&K, Civil Secretariat, Jammu.

3. Director General of Youth Services & Sports
Department, M.A. Stadium, Jammu.

4. Jammu and Kashmir State Services Selection Board
through its Chairman, Sehkari Bhawan, Rail Head
Complex, Jammu.

5. Chairman, Jammu and Kashmir State Services
Selection Board, Sehkari Bhawan, Rail Head Complex,
Jammu.

6. Secretary, Jammu and Kashmir State Services Selection
Board, Sehkari Bhawan, Rail Head Complex, Jammu.



7. Administrative Officer, Jammu and Kashmir State
Services Selection Board, 1-d/c Green Belt Park, Gandhi
Nagar, Jammu.

8. Ghulam Fatima D/o Abdulah R/o Miran, Nagrota, Tehsil
& District, Rajouri.

9. Kulssom Begum D/o Mohd Bashir R/o Choudrinar BPO
Raita District Rajouri.

10. Abdul Rashid S/o Ali Mohd R/o Behrote District Rajouri.

11. Munir Fatima D/o Said Mohd R/o Dankote Koulad,
Rajouri.

12. Mohd. Abbas S/o Haji Noor Hussain R/o Ward No. 1,
Kheora Rajouri.

13. Abdul Qayoom S/o Mohd Ismail R/o Nali Manjakote
District Rajouri

14. Parveen Akhter D/o Noor Hussain R/o Khero Ward No.
1, Rajouri.

15. Mohd. Riaz S/o Mohd Shafi R/o Kalidara Rajouri.

16. Mohd Sadiq S/o Mohd Alam R/o Kalidara, Rajouri

17. Mohd Yaqub S/o Dil Mohd R/s Dhanaplan Rajouri

18. Shagifa Parveen D/o Karam Ud Din R/o Kothra Raikban
Rajouri.

................... Respondents

(Advocate: Mr. Rajesh Thapa, DAG)

ORDER

Dr. Bhagwan Sahai, Member (A):

Learned counsel for the applicant submits that this TA
has become infructuous and the same be dismissed.
Accordingly, this TA is dismissed as having become

infructuous. No costs.

( Rakesh Sagar Jain ) ( Dr. Bhagwan Sahai )
Member (J) Member (A)
ND*






